
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 	HYDERABMO BENCH 

MT HYDERABAD 

OA 948/89. 
	 UT. OF OROER:23-10-92. 

K.Chandrs Prakash Rao 

.Applicant 

Vs. 

Union of India, rep. by 
The Secretary, Ministry of Personnel, 
Pensions & Public Grievances, 
North Block, New Delhi-flU 001. 

Union Public Service Commission, 
rep, by its Secretary, Dholpur House, 
Shahjahari Rd, New Delhi-110001. 

3 State of Andhra Pradesh rep. by the 
Chief Secretary to Gout of h.P., 
Secretariat Building, Hyderabad. 

The Principal Secretary to Govt. of 
Building, Hyderabad. 

The 3irector General & Inspector General 
of Police, Andhra Pradesh, S5 ifabad, 
Hyd-500 004. 

... .Respondents 

Counsel for the Mpplicant 	Sri M.Rama Rao 

Counsel for the Respondents 5r5 N.R.Oeuraj•, Sr.CGSC 
flit RR 1 & 2 
Sri U.Pandu Ranga Reddy, for 
BR 3 to 5 

CORRM: 

THE HON BLE SHRI A.B.GORTHI MEMBER (A) 

THE HUN'BLE SHRI T.CHANURASEKHAR REDOY MEMBER (3) 

(Order of the Diun.Bench passed by I-lon'ble 
Sri A.B.Gorthi, Member (A) ). 

None present for the applicant although this case 

has been listed for dismissal today. We find from the 

order sheet that on the previous secieral occassions there 

was no representation on behalf of the applicant. Sri 

..2. 

0 



I 

(T.CHRNORASEKHMR REDO'!) 
Member (o) 

Dated: 23rd October, 1992. 
Dictated in Open Court. 

7 
	Member 

O.Panduranga Reddy, &peeial counsel for the respondents 3 

to S aja present. It is aRerent  from the above facts that 

the applicant has lost interest in the matter. The appli—

cation is therefore dismissed for want of prosecution. No 

order as to costs. 

avl/ 

Copy to:- 

Secretary, Ministry of Personnel, Pensions & Public Grievances, 
Union of India, North Block, New.Delhi-OO1 

Secretary, Union Public Service Commission, Dholpur House, 
Shahjahan road, New lJelhi-001. 

Chief Secretary to Govt. of A•p State of A.P. Secretariat 
Building, Hyderabad. 

kr-s-' t0 Qa4t 
The Principal Secretary to Govt. of A.P.,Lsecretariat Buil.. 
dirigs, Hyderabad. 

The Director General & Inspector General of Police, A.P. Saifa-
bad, Hyderabad-004. 

One copy to Sri. M.Ramaao, advocate, 3-4-835/2, Barkatpura, Hyd 
(3"pIt-s 

One copy to Sri. N.R.Devaraj, Sr CGSC for (R-1 to R-2), CAT,Hyd 

One copy to Sri. D.Panduranga Reddy, 3p1. counsel for the State 
of A.P. (R-3 to R-5). 

One spare copy. 

R Sm,'- 
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TYPED BY 	 COMPARED BY 

CHECKED BY 	APPROVED BY 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: 

HYDEPABAD BENCH : I-rYDERABAD 

THE HON t BLE MR 	p3 -4 	A 

A 

THE HON'BLE 

\D 

AND 
THE HON'ELE MR.T.CHANDPASEKJiAR REDDY; 

H 	M(JUDL) 

THE HON'BLE MR.0 J.ROY : MEMEER(JUDL) 

Dated: 

DER/JUWMENT; 

O;A.No. 

Admitted and interim directions 
issued. 

Allowed 

- Dis;osed of with directions 	- 
—Difssed 	

< 
Dismissed as withdrawn 

Dismissed for default 

M.A.Ordered/Rejected 

\N9Jr-drs as to 	 IS 
tHsttfl yribUflUl I 

- 
nyt*flAT) 
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O.Panduranga Reddy,ppjp Counsel for the Fespondents 3 

to 5 	present 	
It is arent from the above Pacts that 

PV 	 the applicant has lost interest in the matter. The applj 

cation is thererore dismissed for want of prosecution 
	No 

order as to costs. 
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1:1 tiva Trzbu& 
Fiyde, •a Bench 
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Copy to:- 

1.Secretary, Ministry of Personnel. Pensions & Public Grievances, 
Union of India, North Block, New Delhi_001. 

Secretary, Union Public Service Commission Dholpur House, 
Shahjal-ian road, New Delhj-.Ooi. 

Chief Secretary to Govt. of Ap State of A.P. Secretariat 
Building, Hyderabad. 

kisLt 	r° -t The Principal Secretary to Govt. of 
A.P.,Lsecretariat Buil dings, Hyderaba• 

The Director General & Inspector General of Police, A.P. Saifa-
bad, Hyde rabad..304, 

 One copy to Sri•  M.Ramaao, advocate, 	3-4-835/2, Barkatra 
 One copy to Sri. N.R.Devaraj, Sr. QDSC for (R-i 

Hyd e  e
Pj 

to R-2), CAT,Hyd. 
 One Copy 

of A.P. 	(R-3 
to Sri. D.Panduranga Reddy, Sp1 	counsel to R-5) .- for the State 

 One spare copy. 

Rscn/.- 
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l.#h K&. L. 	'b' 	..ae...*S....*SC 	.•.. 

rl 




